NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI

Company Appeal (AT) No. 83 of 2020

IN THE MATTER OF: -

Mr. P. Varadarajan & Ors. ...Appellants
Vs.

Dr. A. Jawahar Palaniappan & Anr. ...Respondents
Present:

For Appellant: Mr. Abhishek Manu Singhvi, Mr. Ram Ji Srinivasan
and Mr. S.N. Mukherjee Sr. Advocates with Ms. Pooja
Saigal, Mr. Abhijit Sinha, Mr. Kumar Anurag Singh, Mr.
Dhruba Mukherjee, Advocates

For Respondent: Mr. Arun Kathpalia and Mr. Sudipto Sarkar Sr. Advocates
Mr. Mukul Rohtagi, Ms. Devanshi Singh and Mr. Aditya
Verma, Advocates for R-1

ORDER

(Virtual Mode)

25.06.2020 The Company Appeal (AT) No. 83 of 2020 was taken up for
Admission on 10.06.2020. Learned Counsel for Respondent No. 1 and 2
appeared and after hearing the Parties, the Learned Counsel for Respondent
No. 1 and 2 sought time to file Reply Affidavit within three weeks. The matter
was directed to be listed for hearing on 23rd June, 2020.

Due to technical glitches, the Interlocutory Application bearing No. 1372
of 2020 filed on behalf of the Appellant praying for the stay of the Impugned
Order dated 01.06.2020 passed by Ld. NCLT, Chennai, could not be taken up
on that date.

Learned Sr. Counsel for the Appellant sent an Email to the Ld. Registrar
on 10th June, 2020 and the Bench was constituted on 12.06.2020 for hearing

the Interlocutory Application on 19.06.2020. On that date one of the Hon’ble



Members was sitting in Part- Heard matter on another Bench so the matter
could not be taken up.

The matter has been listed today i.e. on 25.06.2020 and the matter was
taken up. Learned Counsel for the Respondent No. 1 and 2 have taken
objection that I.A bearing No. 1372 of 2020 not reflected in the Daily Cause
List.

However, Learned Counsel for the Respondent No. 1 and 2 submits that
he will file Rejoinder to Interlocutory Application bearing No. 1372 of 2020
within three days.

List this Interlocutory Application bearing No. 1372 of 2020 on 1st July,

2020 at 02:00 PM.

[Justice Anant Bijay Singh]
Member (Judicial)

[Balvinder Singh]
Member(Technical)

[Alok Srivastava]
Member(Technical)
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